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ARCHANA WADHWA 

 After rejecting the request for adjournment, we 

proceed to decide the appeal itself and have accordingly 

heard learned Authorized Representative appearing on 

behalf of the Revenue. We find that the appellant is a 

registered authorized service station. The dispute in the 

present appeal relates to number of issues like as to 
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whether the commission earned by him in respect of 

insurance services, extended warranty charges, GTA 

services etc. are required to be added in the a b ssessable 

value of services.  

2. We find that the issues stands covered either in favour 

of the assessee or otherwise by number of decisions of the 

Tribunal. As the appellant has not appeared in person or 

through his Authorized Representative, we are unable to 

make reference to the said decisions. Accordingly, we set 

aside the impugned order and remand the matter to 

Original Adjudicating Authority for fresh decision after 

giving an opportunity to the appellant to put forth their case 

and make reference to various precedent decisions of the 

Tribunal.   

(Dictated and Pronounced in open Court) 
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